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Supreme Court

DDA v. Simla Devi, (N.V. Ramana, C.J. and Uday U. Lalit and A.M. Khanwilkar, JJ.), 2022 SCC
OnLine SC 2539

Eminent Colonizers (P) Ltd. v. Rajasthan Housing Board, (J.B. Pardiwala and K.V. Viswanathan,
J1.), 2026 SCC OnLine SC 148

Mohtashem Billah Malik v. Sana Aftab, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine
SC 146

P. Suresh v. D. Kalaivani, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 143

Rupesh Kumar Meena v. Union of India, (Rajesh Bindal and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 145

U.P. Junior High School Council Instructor Welfare Assn. v. State of U.P., (Pankaj Mithal and
Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 147

Vinit Bahri v. MGF Developers Ltd., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 144

Allahabad High Court
Alok Verma v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 114
Aniket Mishra v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 121
Atish Vishwakarma v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 118

Faisal Khan v. U.P. Sunni Central Waqf Board, (Shekhar B. Saraf and Manjive Shukla, JJ.), 2026
SCC OnLine All 130

Geeta Upadhyay v. Anand Mohan Rastogi, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 125

Himanshu Srivastava v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC
OnLine All 129

Lalit Pundir v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 8586
Laxmi Kant Bajpai v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 113
Madhukar Sharma v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 115
Meera Devi v. State of U.P., (Divesh Chandra Samant, J.), 2026 SCC OnLine All 123

Nasheman Construction v. U.P. State Consumer Disputes Redressal Commission, (Subhash
Vidyarthi, J.), 2026 SCC OnLine All 126

Nitin Maheshwari v. Union of India, (Jaspreet Singh, J.), 2023 SCC OnLine All 5484

Pushpendra Rajpoot v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 117

Raj Bihari Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 112

Raju v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 122

Richa Dubey v. State of U.P., (Divesh Chandra Samant, J.), 2026 SCC OnLine All 128

Shadab v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 119

Shyam Mohan v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 124

Sudhindra V. Desai v. U.P. Pollution Control Buard, (Brij Raj Singh, J.), 2026 SCC OnLine All 116
Tejaswini Giri v. State of U.P., (Amitabh Kumar Rai, J.), 2026 SCC OnLine All 127

Uday Pratap Singh v. State of U.P., (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2026 SCC OnLine
All 131
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Vishal v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 120

Andhra Pradesh High Court
AB Mallikarjuna v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4937

Abbireddy Mallikarjuna Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 4906

Agriculture Insurance Co. of India Ltd. v. National Consumer Disputes Redressal Commission,
(Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2026 SCC OnLine AP 252

Amogh Roy Minerals v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4924

Arkd Thulasidas v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4901
Bannaravuri Naresh v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 254
Bhimanadham Bharat Reddy v. Union of India, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4900
Chatrathi Kalyan v. State of A.P., (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4947

Chigilipalli Lalitha Kumari v. State, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4918

Chilaka Prem Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4949

Chilla Baby Lathasri v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4916
CP Prakash Reddy v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4909

Gantla Satyanarayana Reddy v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP
4919

Gauranga Enterprises v. Maximus Arc Ltd., (Dhiraj Singh Thakur and Ravi Cheemalapati, JJ.), 2025
SCC OnLine AP 4933

Guruvelli Pavan Kumar v. Visakhapatnam Coop. Bank Ltd., (Dhiraj Singh Thakur, C.J. and Ravi
Cheemalapati, J.), 2025 SCC OnLine AP 4913

J.V. Narayana Reddy v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4915

Javvadi Ramana Murthy v. State of A.P., (B Krishna Mohan, J.), 2025 SCC OnLine AP 4940

K. Subramanyam Reddy v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 4935
Karanam Devudamma v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4902

Katakam Sudhakara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4950

KMR Constructions v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4948

Kolluri Mary Deenadaya Margaret v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 4925

Komma Vara Prasada Rao v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4921
Koneru Maruthi Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4929

Kota Nagamani v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2026 SCC
OnLine AP 251

Kulumala Eswaraiah v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4946

Lotus Constructions v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4939
M Nagireddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4930
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M Srinivasa Rao v. Controller of Defence Accounts, (Nyapathy Vijay, J.), 2025 SCC OnLine AP
4928

M. Prashanthi v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4904
M. Venkateswara Reddy v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4905
Mada Sreekanth Royal v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4923

Madipalli Krupamma v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4942

Makineni Mallikarjuna Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4931

Maramreddy Sairam v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4941

Mekala Venkata Rajendra Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 4903

MPR Constructions v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 4938

Nallamothu Sivaramakrishna v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4944

Nemala Sai Lakshmi v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4908

Nemalikanti Vijay Kumar v. State, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4907

Omsai Srisai Enterprises v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP
253

Onumu Appala Raju v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4910
P Lateef Kumar v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 4911

P Thanuja v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4943

Padmini Indane Services v. Union of India, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4945
Pamidi Sheik Peeram Saheb v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4922

Polavarapu Hima Bindu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4899

R. Prem Kumar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4927
Ramisetty Srinivasa Rao v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4912
Ramisetty Srinivasa Rao v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 4917

Surisetty Lakshmana Rao v. Union Bank of India, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati,
J.), 2025 SCC OnLine AP 4914

T. Lakshmaiah v. T. Ramaiah, (Ninala Jayasurya, J.), 2026 SCC OnLine AP 250

Talluri Koteswaramma v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4932
Thirumala Chandrasekhar v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4936

Tottempudi Thirupalu v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4934

Union of India v. N. Seshu Kumar, (Ninala Jayasurya and Tuhin Kumar Gedela, JJ.), 2025 SCC
OnLine AP 4926

Usthela Raja Rao v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4920

Vayyaeti Srinivasarao v. Gaineedi Jagajyothi, (Bandaru Syamsunder, J.), 2023 SCC OnLine AP
4585
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Bombay High Court
Aasha Dhananjay Matale v. Magan Bhau Matle, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 418
Abhay v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 466

Abhijit Moreshwar Mohurle v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
448

Abhijit Prakash Sanglikar v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026
SCC OnLine Bom 551

Adani Power Maharashtra Ltd. v. Union of India, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026
SCC OnLine Bom 579

Adarsh Ganpat Mohotkar v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
452

Adarsha Mahila Nagri V Gramin Sahakari Path Sanstha Mydt. v. CIT, (Anil L. Pansare and Nivedita
P. Mehta, JJ.), 2026 SCC OnLine Bom 561

Adarsha Mahila Nagri V Gramin Sahakari Path Sanstha Mydt. v. CIT, (Anil L. Pansare and Nivedita
P. Mehta, JJ.), 2026 SCC OnLine Bom 562

Adil Patel v. Tata Iron & Steel Co., (Amit Borkar, J.), 2026 SCC OnLine Bom 596

Akash Kailashchandra Agrawal v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC
OnLine Bom 512

Akshay Dhyaneshwar Kukade v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom
456

Ambernath Sahakari Samudayik Shetki Society Ltd. v. State of Maharashtra, (G.S. Kulkarni and Aarti
Sathe, JJ.), 2026 SCC OnLine Bom 492

Amit Vijay Bhatewara v. Avinash Vinayak Patwardhan, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
494

Amol Vilasrao Mohire v. State of Maharashtra, (Nitin B. Suryawanshi, J.), 2026 SCC OnLine Bom
469

Andheri P.M.G.P. Colony Coop. Hsg. Societies Assn. Ltd. v. State of Maharashtzra, (G.S. Kulkarni
and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 500

Anna v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 427
Arbaj v. State of Maharashtra, (Neeraj P. Dheote, J.), 2026 SCC OnLine Bom 450
Arjun Ashok Thapar v. Ghyanshyam Agarwal, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 502

Aseem Bhatnagar v. Ld. Deputy Registrar Coop. Society, (Amit Borkar, J.), 2026 SCC OnLine Bom
587

Ashok Gupta v. Rohini Gupta, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine Bom 488

Ashwin Bramhanand Bhimkar v. Dean, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine
Bom 560

Asir v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 432

Atomberg Technologies (P) Ltd. v. Saakaar Appliances (P) Ltd., (Arif S. Doctor, J.), 2025 SCC
OnLine Bom 6103

Avexa Corproation (P) Ltd. v. Commr. of State Tax, (Anil L. Pansare and Nivedita P. Mehta, JJ.),
2026 SCC OnLine Bom 601

B. Joseph Baliah Nadar v. Municipal Corpn. of Gr. Bombay, (Jitendra Jain, J.), 2026 SCC OnLine
Bom 436
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